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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II

(General information relating to Legislative & other matters)

Friday, December 17,1999/Margshish 2& . 1921 (Saka)

No. 62

AMENDMENTS TO THE PRIVATE MEMBERS' RESOLUTIONS

Hon'ble Members may recall that vide Bulletin Part-II
dated 10th December, 1999 (No.59) they were informed that the
Private Members' Resolutions will be taken up for discussion
in the House on 24.12.1999. The text of the Resolution have
already been supplied to them.

Hon'ble Members wishing to move any amendments to the
Pvt. Members' Resolutions may please give advance notice of
the same in the Notice Office of the Legislative Assembly
Secretariat by 22nd December, 1999 upto 5.00 P.M.
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